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Karnataka High Court At Bengaluru

Case No: Civil Contempt Petition No. 468 Of 2024 (Civil)

Khudeja & Ors. APPELLANT
Vs

Jagadish Commissioner Of
Collegite Education And Director
Of Technical Education
Tharntrika Bhavan Palace Road
Bangalore - 560001 & Ors

RESPONDENT

Date of Decision: Jan. 23, 2025

Hon'ble Judges: N. V. Anjaria, CJ; M.I. Arun, J

Bench: Division Bench

Advocate: Janardhana G, Pramodhini Kishan

Final Decision: Disposed Of

Judgement

N. V. Anjaria, CJ

1. In this contempt petition filed on 20.04.2024, contempt of court is alleged in
respect of the directions issued by learned Single Judge in order passed

as back as on 05.09.2018.

2. In any view, compliance affidavit is filed which is placed on record by learned
Additional Government Advocate Smt. Pramodhini Kishan to submit

that the directions of learned Single Judge are taken care of and one of the
applicants is also granted the pay band and whereas the other is held to be

not eligible in view of the criteria to be applied.

3. In view of the same, without going into the aspect of maintainability of the
belated contempt petition, it is disposed of.
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